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COMMITe..s ON PLIVATS MUMBEDS ' BILIS #: RESOLUTIONS

(Ist Delhi vidhan Sabha)

f)iﬁ} Sccond Roport

(Presented on 24.3.1994)

The Committce on Private Members! Bills and Resolutions

held a sitting on Wwednesday, the-23£§ Maxzch, 1994,
i | v
2:/ The Committcce recommend the allocation of time,
to the following private members ' resolutions admitted
by the Speaker and which have s~curcd first five places
in the ballot, .as indicated avainst each resolution:
Resolu-Name of Subject B ; Time
tion No.Member ' ‘ ) reco-
: mmended
1. Prof, P.K. WThis House resolves that the X 25
Chandla Govt, of Delhi should take ! mts .
effective stens to check the %
mcnace of stray cattles on X
roads of Delhi",:.
i Km. Purnima "This House expresses its X
"Sethi grave concern over the dete- {
iiorating law and order i1 br.
situation in Delhi and {
rccommends to Govt. to take X
effective steps in this j (g
direction.," 3 i
3¢ Sh. Nand Kishore'"This House rccommends that X
Garg " land for Schools and Colleges [ 25
he given at concessional 1 mEs,
rites by DAY, X
44 Dr. A.K. V,alia "This House recommends that I
Govt. should open a new Y 20
hospital in Geeta Colony Y mts.,
constituency", 1
5 e Sh, Hari Krishan "This House resolves that a I 15
: ' ‘ Sports Complex be constructed {
in Plot No.l, Roshanara Road", { L
CRANDE LRI Ghulsy
CHAIIMAN
" COMMITTUE ON PRaIvAT. M_oMBOTS'!
Delhis BILIS JNT LSOLUTIONS

March 23, 1994

Chaitra 2, 1916 (Saka)



